In The Central Administrative Tribunal
| Jaipur Bench, Jaipur

tare of Radiast .
e Versus.......ccoeeeeeenee. ?:?Efugf.??gﬁf:??gnguégﬁn.
Date of Order Orders
| |
25.6.2002 Mr.Virsndra Lodah - Counsal for applicant

The learned counsel for the applicant seeks
to withdraw this O.A with tne liberty to file a

' fresh 0.A if the cause of action arises in the

d matter covered in the O.A.

The prayer of the lsarnsd counsel for the
applicant is accepted and the DJ.A is allowed e hc
withdrawwn.
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